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C.P. No. 157/ALD/2017

Shri Avneet Kumar Dubey, Chartered Accountant for the petitioner. Shri
Krishna Dev Vyas on behalf of C.G.S.C. representing the Central Govt.

In the present matter, reply/ comment, if any, of the ROC in respect
of the Present Company Petition is still awaited. Therefore, the petitioner
is directed to serve a spare copy of the present Company Petition to learned
C.G.S.C Shri Krishna Dev Vyas, who is advised to seek instruction and to
file reply to the petition within two weeks and to serve an advance copy
thereof to the counsel for the petitioner. The petitioner is liberty to file
rejoinder, if any.

The matter be listed on 12" January, 2017.
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